
endinl 31.12.59. It is not known whether 
the Company prepared the Balance Sheets 
for tbe subsequent years and whether It 
earned any prollt or incurred any lose. 

(C) The Relistrar of Companiel has not 
been able to take action allainsl the comrany 
in view of the order of the Delhi Hiib 
Coun dated 12.5.61. 

(d) The question of taking action by 
tbe Resistrar of Companies will only aries 
when any materioll suggesting misappropria-
tion of the fuods of the company is brought 
to hie DOtice. So far no such material bas 

been broulht to bis notice or made available 
to him. 
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Manufacture of salt In coastalll"a. 
of Coutal Sub-division of Mldnapar 

(listrlct (Welt Benlal) 

10165. SHRI SAMAR GUHA: WUI 
tbe Minister of INDUSTRIAL DEVELOP· 
MENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to 
state: 

la) whether salt is mallufaetured in tbe 
coastal areas of Contai Sub-dlvisioo of 
Midnspur District aDd if so, itB annualout-
put aDd whether it has scope ror CIII-
pansion ; 

(b) whether Government will take 
steps for further development of .. It prodUl> 
tion in the area. 

(e) whether Governmeot have received 
any representation from tbe salt manu-
facturers regarding the difficulties faced by 
them and, if so. the steps taken by 
o ern ~nt to remove them; 

(d) whether the salt manufactured la 
tbis area rrovides scope for Bettins up 
caustic alkalis und so ash manafactun _ 

supplementary industry; and 

(e) if so, whether Go_nment will 
undel'talu: lo set up a project for euoh 
chemical indu.try in tbis area 1 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT INTf!RNAL TRADE 
AND COMf'ANY AFFAIRS (SHRI p, A, 
AHMED): (a) About 17,000 tonlMl 01 
salt IS manufactured annually in tbe co_tal 
re ~ uf CODt.i Sub-Division of Mldnapur 
Distt. There i. scope for expaaliOD of 
the salt manufacturiDi actl¥lty in thl 
area. 

(b) Tbo Government of Weat BeaaaI 
have already lea Bed out an area of aboat 
2000 Beres on the Contll Sea Board, oat-
aide the BCa dyke for manufacture of lilt, 

for whicb licences have been iNucd by tba 
Salt Commilbiol.er. In addition, tbore " aD 
area of about 7 SOO acres 00 tbe Soa BaIrd 
belon&ln& to the State Government lit fell 
the manufacture of salt, The ql*tioa of 
developinl thIS area for .. It maaufactwe .. 
yet 10 be decided by the Stata GovernaaenL 

Salt Commissioner will COIIIider sraatllll of 
licences If Ihis land it utiJiHd for _a-
facture of sal t. 

(c) No reprclClllatioa baa "-rec:etvecl 

from the lilt lDIIIulactGl1l, IJIId ~ 



IFrII'., ~  
the ~ tion of Government taking steps to 
remo.Ye it.e diffirullies. if any. faced by them 
does not aries. 

(d) No. Sir. 

(e) Does not Bri!c. 

Demarntlon and Drnlopm.nt of Back-
ward re ~ In eacb Stute 

10166: SARI D. AMAT : 
SHRI P. C. ADICHAN : 
SARI MANIBHAI J. PATEL: 
SHRI DEVINDER SINGH 
GARCHA: 

SHRJ VALMIKI 
CHOUDHARY: 

SHRI JAGESHWAR YADAV: 

Will the Minister of INDUSTRIAL 
QEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased to 
.t.tlte : 

(a) wbetber a8 announced by the Prime 
Miostter recentlv in Rai BareiJi. prior ity 
woule! be accorded for the development of 
backward areas under the Forth Five year 
Plla; 

(b) jf 110. whicb ~  bave been 
demarcated as t'ack wud in ead! State 
separately. for tbe purpose of such priority 
development and the funds allocated for 
eacb dUring J 970·71 ; and 

(c:) .the nature and eillent of Central aid 
~o be ,hen for the r o~ for these areas 
in ~  area-wiiiC 1 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRJ F. A. 
AHMED): (a) to (c). The Prime Minister 
IIddressed a public meetlnll at Rai BatelJi 
00 the lltb Aprilil. tn.. In the' courSe of 
her speBch. which "'as in HiD'di.' the Prime 
Mlniller referred to the importance 'of 
balanced relional development. and tbe need 
to create a proper infra-structure for tbis 
purpoee in the back",ard· areas. She alao 
spoke, In acner.1 terml. about lhe'varlous 
iteps which were beina taken by the Goven!-
ment of Iodlilto attract industry to tbe 
backward districls. 

In order to fOller the industrial develop-
mer.t of the backward areas in dUfereat 
~ i e  two or~ nt c;iro,!p,s ~re iiCt up hy 
t ~ ~ ~ i eto ~  

the criteria for IdelltificM!ion of Backward 
Areas and the other to recommend tbe 
Fiscal and Financial Incentives for starti.1II 
industries in Backward Areas. The WOlklnl 
Group on Fiscal and Finallcial lnceolivu 
for ~t r in  indl1.tries in Backward Areas 
had. inl iT-alia. recl'mmended the followinl 
thcal incenlives for attracting entrepreneurs 
to Bet up industries in the selected backward 
areas: 

(II) Grant of hilher development rebale 
to industries located in backward 
areas; 

(b) Grant of ellemption from income 
tax, including corporate tax. for 5 
years after providing for the 
development rebate . 

(C) Exemrllion from Ihe pa}mcnt of 
impoll duties on planl and 
macbiDery, c(1mponents, etc., im-

po,ted by unils tiet up in backward 
arcas. 

(d) Exemption from excise duties 
for a period of S yea", Havinll 
considered I he recommendations 
made by the Iwo Workioa Groups. 
Government propose to live an 
outriaht IIrant or subsidy amountillil 
to one· tenth of the total filled 
capital Investment of new unites, 
havinll a total fixed cap'tal invest-
meot of not more than Rs, SO lukhB 
each. in two selected districls. of 
each of the nine StBte ideiltified 
as industriallY backward vIZ,. 

Andhra Pradesh. Assam. Bibar. 
Jammu and Kashmir, Madhya 
r ~  Naplaod. Ori .... 
Rajasthan. and Uttar Pradelh and 
one district each of the other 
Stafts and Union Territories. 
Schemes and projects for DC\!{ 

units involving fixed capital invest-
ment of more tban Rs. 50 Jakhs 
to be established in these selected 
districis are to be considered on 
merit. 

In pursuance of tbe above decision. 
Planninll Commiuion addressed a circular 
leiier on the 10th Dectmber. 1'69 to the 
State Governments to furnish a JIst of In-
dustrially bac;kward districts of th,lr 
re~ ecti e  States Some a I ,the ~ e 
Government. arid Unlori Territory Adminl-
81ratioDI have -""ely KIlt Ibcir IUUCStiODl 




